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STATE O 
Reg. No. 301 

(INDIAN 
02/2029/ 

GovT OF 
cOEFORE THE NATIONAL GREEN TRIBUNAL, WESTERN 

Goa Coastal Zone 

White Raj Resorts Pvt Ltd 

ZONE BENCH, PUNE 

APPEAL NO. 24/2025 (WZ) 

Management Authority & Ors 

1. 

2. 

Versus 

...Applicant 

...Respondent 

1, Shri Sachin Desai, major of age, holding the post of Member 

Secretary, Goa Coastal Zone Management Authority ("GCZMA") 

i.e., Respondent No 1 herein, having office at 4 Floor Dempo 

Towers, Patto, Panaji, Goa, do hereby make solemn affirmation and 

state as under: 

AFFIDAVIT-IN-REPLY ON BEHALF OF RESPONDENT 

NO. 1(GCZMA) 

I say that I am holding the post of Member Secretary, 

GCZMA. I say that I am filing the present affidavit based on 

the records available with my office and that I am competent 

to depose in this case. 

I say that I am filing the present Affidavit-in-Reply for the 

purpose ofbringing on record cerlain facts before this Hon'ble 
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3. 

4. 

Tribunal. Nothing in the aforementioncd Appcal filed by the 
Appellant be deemed to have been admitted for mere want of 

specific denial. Nothing may be deemed to have been 
admitted for want of traverse seriatim. I crave Jeave of this 

Hon'ble Tribunal to file an additional Affidavit, if found 

necessary. 

I say that the present appeal challenges the Permission dated 

08.04.2024 (�Impugned Permission") issued by the 

Answering Respondent to Respondent Nos 2 and 3 herein. 

I say that in the 493rd Meeting of the Goa Coastal Zone 

Management Authority held on 11/12/2025, the Authority, 
upon due consideration of the material placed before it 
decided to suspend the Impugned Pernission granted to 
Respondent Nos. 2 and 3 herein. The said decision was 

arrived at upon the Authority forming an opinion that the 
Impugned Permission had been procured by the said 

Respondents by way of material misrepresentation and 
suppression of relevant facts. I say that the next date of 
hearing in the matter is fixed on 07/05/2026. 

Annexed hereto are the relevant extracts of the minutes of the 

493rd Meeting of the GCZMA held on l1/12/2025 marked as 
"Annexure A". 
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S. 

PR 

NOTARIAL 

I say that what has becn stated in Paras I to 4 are true to my 

own knowledge and/or are bascd on documents/records 

available with the Respondent and the contents of the same 
are true and correct and nothing material has been concealed 
herein. 

Solemnly Affirm on Oath 
Place: Panaji, Goa. 
Date: 09.04.2026 

NoKA ANOTATA 
y Date 7 02/2029 

INDI 
Or GO 

NOTARIAL 

bTARIAL 

NOTARIAL 

DEPONENT 

Solernly affirmed hefore mé 
bachinDesa 

Who is iden tified before me by 

A: Calazgute - Goa 

St. No. 174lo4202Ç 
Daic, lo4l202e 

Venefrad3.P.P.BGrans 
Advocaic & Notary Goà Jate 
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